IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

06.05.2025

Case No.

1  |P.K.PARIDA 136866/2025(06.05.2025 |MACA/343/2024 o | c |
2 |MK MOHANTY 136881/2025/06.05.2025 [BLAPL/2163/2025 |10 | c
3 |M paL |36883/2025/06.05.2025 [BLAPL/2490/2025 |10 | c |
4 |PK MOHANTY 136884/2025/06.05.2025 [BLAPL/2809/2025 |10 | c |
5 |SHOBHAN GUPTA 136894/2025|06.05.2025 |FA0/197/2018 0 | c |
6 |SHOBHAN GUPTA 136896/2025|06.05.2025 |FA0/196/2018 0 | c |
7 |KANTHAMANI SAHOO  |36897/2025|06.05.2025 |CONTC/724/2025 |10 | c |
'8 B K SWAIN 136901/2025|06.05.2025 |CONTC/719/2025 |10 | c |
9 |MONOMOY BASU 136906/2025|06.05.2025 |CONTC/797/2025 |10 | c |
10 |S.S.PASAYAT 136908/2025|06.05.2025  |FAO/22/2025 0 | c |
11 |[MONOMOY BASU 136909/2025(06.05.2025  |CONTC/791/2025 |10 | c |
12 |S K SUNDARA 136912/2025/06.05.2025 |CONTC/788/2025 |10 | c |
13 |S K SUNDARA 136915/2025(06.05.2025  |[CONTC/789/2025  [10 | c |
14 |S.S.PASAYAT 136916/2025(06.05.2025  |CONTC/1571/2025 |10 | c |
15 |SHOBHAN GUPTA 136918/2025(06.05.2025 |FA0/179/2018 0 | c |
16 |G.K.NANDA 136920/2025/06.05.2025  |CONTC/7309/2024 |10 | c |
17 |SHOBHAN GUPTA 136922/2025(06.05.2025 |FA0/193/2018 0 | c |
18 |G.K.NANDA 136923/2025/06.05.2025  |CONTC/7307/2024 |10 | c |
19 |G.K.NANDA 136924/2025/06.05.2025 |CONTC/7308/2024 |10 | c |
20 |MANOJ KUMAR PATI  [36938/2025(06.05.2025 |WP(C)/11928/2025 [10 | c |
21 [B K SWAIN 136941/2025/06.05.2025 |[WP(C)/11851/2025 |10 | c |
22 |S.P.SAMANTA 136942/2025(06.05.2025  |CONTC/1876/2025 |10 | c |
23 |A.K.MOHANTY 136943/2025/06.05.2025 |CRLA/1097/2024 |10 | c |
24 |SANGRAM KUMAR SINGH |36945/2025|06.05.2025 |CONTC/1789/2025 |10 | c |
25 |P K JENA 136954/2025(06.05.2025  |[WP(C)/4469/2025 |10 | c |
26 |P K JENA 136955/2025(06.05.2025  |[WP(C)/4476/2025 |10 | c |
27 |P K JENA 136956/2025(06.05.2025  |[WP(C)/4482/2025 |10 | c |
28 |P K JENA 136958/2025(06.05.2025  |[WP(C)/4488/2025 [10 | c |
29 |P K JENA 136960/2025(06.05.2025  |[WP(C)/4492/2025 |10 | c |
30 |P K JENA 136961/2025(06.05.2025  |[WP(C)/4495/2025 |10 | c |
31 |P K JENA 136962/2025/06.05.2025 |[WP(C)/4496/2025 |10 | c |
‘32 ‘c SAMAL ‘36963/2025‘06.05.2025 WPC(OAC)/205/2017‘7 §$Z§T§E§e U ‘




in

dms, court

fee to ba

paid.
33 |P K JENA 136964/2025/06.05.2025 |WP(C)/4500/2025 |10 | c |
34 |P K JENA 136966/2025|06.05.2025 |WP(C)/6537/2025 |10 | c |
35 |s Das 36968/2025(06.05.2025 |WP(C)/16878/2018 |7 2520'3*4 U
36 |s DAS 36969/2025(06.05.2025 |WP(C)/16880/2018 |7 2520'3*4 U
37 |P K JENA 136970/2025|06.05.2025  |[WP(C)/6739/2025 |10 | c
38 |P K JENA 136972/2025(06.05.2025 |WP(C)/6740/2025 |10 | c
39 |P K JENA 136976/2025/06.05.2025 WP (C)/6741/2025 |10 | c
40 |TAPAN KUMAR NAYAK [36977/2025|06.05.2025 |WP(C)/10772/2025 |10 | c |
41 |P K JENA 136979/2025/06.05.2025 |[WP(C)/6756/2025 |10 | c |
142 |K SRHOO 136980/2025|06.05.2025 |TRP(C)/92/2024 |7 | SR
43 |TAPAN KUMAR NAYAK |36981/2025|06.05.2025 |WP(C)/11070/2025 |10 | c |
44 |J PARIDA 136982/2025|06.05.2025 WP (C)/5583/2023 |7 | SR
45 |P K JENA 136983/2025/06.05.2025 |[WP(C)/7026/2025 |10 | c |
46 |J MOHARANA 136984/202506.05.2025 |[FAO/775/2019 |7 | SR
47 |D.NAYAK 136985/2025|06.05.2025 |WA/699/2025 0 | c |
48 |P K JENA 136986/2025(06.05.2025  [WP(C)/7122/2025 |10 | c |
149 |J MOHARANA 136988/202506.05.2025 |FAO/509/2014 |7 | o
50 |D BARIK 136989/202506.05.2025 |[WP(C)/31607/2023 |7 | oo
51 |S K RATH 136990/202506.05.2025  |WP(C)/28874/2023 |7 | oo
52 |S K RATH 136992/202506.05.2025 WP (C)/28873/2023 |7 | oo
53 |J SAHOO 136993/202506.05.2025 |[RSA/260/2023 |7 8.00,3*8 U |
54 |J MOHARANA 136995/202506.05.2025 |[FAO/776/2019 |7 | oo
55 |J MOHARANA 136996/202506.05.2025 |FAO/509/2014 |7 | oo

document

available
56 |J C BARAL 36997/2025(06.05.2025 |0JC/341/1989 7 égs,court

fee to ba

paid.
57 |P P BARIK 136998/202506.05.2025  |[WP(C)/26393/2019 |7 | o
58 |P P BARIK 136999/202506.05.2025  |[WP(C)/10502/2019 |7 | v
59 |P P BARIK 137000/2025/06.05.2025 [WP(C)/16672/2023 |7 | U
60 |P P BARIK 137001/202506.05.2025  |[WP(C)/30235/2022 |7 | u |
61 |P P BARIK 137002/202506.05.2025  |[WP(C)/2038/2020 |7 | u |
62 |P P BARIK 137003/202506.05.2025 |WP(C)/6610/2023 |7 | u |
63 |D BARIK 137004/202506.05.2025  |WP(C)/31623/2023 |7 | u |

' ' ' ' ' document

available
64 K K NATH 37005/2025(06.05.2025 |WP(C)/20330/2013 |7 é;s,court

fee to ba

paid.




65 |H K MOHANTY 137006/2025|06.05.2025  |WP(C)/9263/2024 |7 | R
66 |H K MOHANTY 137007/2025|06.05.2025  |WP(C)/9264/2024 |7 | .
67 |D BARIK 137008/2025|06.05.2025  |WP(C)/31616/2023 |7 | .
68 |A SAHOO 137009/2025|06.05.2025  |[WP(C)/10993/2025 |7 | .
69 |M AGARWAL 137011/2025|06.05.2025  |WP(C)/12324/2025 |7 | .
70 |A SRHOO 137012/2025|06.05.2025 |CRLREV/119/2025 |7 | .
71 |R C MALLICK 137013/2025|06.05.2025  |CONTC/732/2025 |7 | S
72 |R C MALLICK 137014/2025(06.05.2025 |CONTC/734/2025 |7 | u |
73 |R C MALLICK 137015/202506.05.2025  |CONTC/735/2025 |7 | v
74 |R C MALLICK 137016/202506.05.2025 |CONTC/731/2025 |7 | v
75 |R C MALLICK 137017/202506.05.2025  |CONTC/733/2025 |7 | u |
76 |H K DASH 137018/2025|06.05.2025  |[WP(C)/5691/2025 |7 | SR
77 |K K MOHANTY 137019/2025|06.05.2025 |[WP(C)/11380/2025 |7 | SR
78 |S S BISWAL 137022/2025|06.05.2025 |ABLAPL/4048/2025 |7 | SR
79 |P BEHERA 137023/2025|06.05.2025  [BLAPL/9197/2024 |7 | SR
80 |D SWAIN 137024/2025|06.05.2025 |ABLAPL/2118/2025 |7 | SR
81 |C RANA 137025/202506.05.2025  |CRLMC/2353/2024 |7 | o
82 |TK JENA 137032/2025(06.05.2025 |ABLAPL/4609/2025 [10 | c
document
available
83 |P K MSIHRA 37034/2025|06.05.2025 |WP(C)/13538/2003 |7 32s,court
fee to ba
paid
184 |M MOHANTY 137036/202506.05.2025  |[BLAPL/3295/2025 |7 | oo
85 |J P KAR 137039/202506.05.2025 |CMP/262/2025 |7 | oo
86 |J P KAR 137042/202506.05.2025 |CRLA/68/2009 |7 | oo
document
available
87 |B P PANI 37043/2025|06.05.2025 |WP(C)/16469/2006 |7 é;slcourt
fee to ba
paid.
188 |S K SAHOO 137044/2025(06.05.2025  |MACA/461/2005 |7 | oo
89 |TK JENA 137053/2025(06.05.2025 |[BLAPL/3006/2025 |10 | c |
90 |A.K.SWAIN 137057/202506.05.2025  |[WP(C)/35728/2022 |10 | c |
91 |GAYATREE DAS 137058/2025(06.05.2025 |FAO/145/2024 0| c
92 |JYOTI PRAKASH KAR |37062/202506.05.2025 |JCRLA/5/2020 110 | lc |
93 |K. C. RATH 137065/2025/06.05.2025  |[WP(C)/11807/2025 [10 | c |
94 |J.K.JENA 137066/2025(06.05.2025 |ABLAPL/2261/2022 |10 | c |
95 |K. K. RATH 137070/2025/06.05.2025  |[WP(C)/12081/2025 [10 | c |
96 |S.K.BISWAL 137071/2025/06.05.2025  |[WP(C)/13939/2024 [10 | c |
97 |M.R.ROUTRAY 137073/2025/06.05.2025 |CONTC/5133/2024 |10 | c |
98 |B. K. SWAIN 137075/202506.05.2025  |[WP(C)/12249/2025 [10 | c |
99 |B. K. SWAIN 137077/2025/06.05.2025  |[WP(C)/12034/2025 [10 | c |
1100 [R.C ROUT 137078/2025(06.05.2025  |[WP(C)/39224/2023 [10 | c |




1101 [R.C ROUT 137081/2025(06.05.2025  |[WP(C)/41217/2023 [10 | c |
1102 [R.C ROUT 137083/2025(06.05.2025  [WP(C)/39226/2023 [10 | c |
1103 |R.C ROUT 137085/2025(06.05.2025  |[WP(C)/41223/2023 [10 | c |
104 H. K. DAS 137086/2025(06.05.2025  |[WP(C)/12024/2025 [10 | c |
105 [KAMALAKANTA NATH  [37087/2025|06.05.2025 |WP(C)/16602/2024 |10 | c |
106 [KAMALAKANTA NATH  [37089/2025|06.05.2025 |WP(C)/14917/2024 |10 | c |
1107 |[B.K.SWAIN 137091/2025|06.05.2025 |[WP(C)/14917/2024 |10 | c |
108 [KAMALAKANTA NATH  |37092/2025|06.05.2025 |WP(C)/16598/2024 |10 | c |
109 KAMALAKANTA NATH  |37093/2025|06.05.2025 |WP(C)/16302/2024 |10 | c |
110 KAMALAKANTA NATH  |37094/2025|06.05.2025 |WP(C)/16609/2024 |10 | c |
111 |[S. B. BISWAL 137109/2025|06.05.2025 |WP(C)/10583/2025 |10 | c |
112 |[P. R. PARIDA 137113/2025|06.05.2025 |[WP(C)/11608/2025 |10 | c |
113 K. K. RATH 137114/2025|06.05.2025 |[WP(C)/11441/2025 |10 | c |
114 |S. S. BISWAL 137115/2025|06.05.2025 |[WP(C)/11612/2025 |10 | c |
115 |[P. K. MISHRA 137116/2025|06.05.2025 |WP(C)/21066/2024 |10 | c |
116 [B. BARIK 137117/2025|06.05.2025 |WP(C)/11680/2025 |10 | c |
1117 |B. BARIK 137118/202506.05.2025  |[WP(C)/11422/2025 |10 | c |
118 M. R. ROUTRAY 137119/2025|06.05.2025 |WP(C)/10883/2025 |10 | c
119 [G. P. JENA 137123/2025(06.05.2025 |WP(C)/11833/2025 [10 | c |
1120 [B. SAHOO 137125/2025(06.05.2025 |[WP(C)/10348/2025 |10 | c
121 |[JYOTI RANJAN NAYAK [37126/2025(06.05.2025 |WP(C)/11864/2025 |7 | CH
1122 |[JYOTI RANJAN NAYAK [37127/2025(06.05.2025 |WP(C)/8173/2025 |7 | CH
1123 |[JYOTI RANJAN NAYAK [37128/2025(06.05.2025 |ABLAPL/1918/2025 |7 | CH
124 [R. K. DEHURY 137129/2025(06.05.2025  |[WP(C)/8148/2018 |7 | CH
125 [R. K. DEHURY 137130/2025(06.05.2025  |[WA/319/2020 |7 | CH
126 |[JYOTI RANJAN NAYAK [37132/2025(06.05.2025 |[BLAPL/3226/2025 |7 | CH
1127 |[JYOTI RANJAN NAYAK [37133/2025|06.05.2025 |CMP/1457/2024 |7 | o
1128 |[JYOTI RANJAN NAYAK [37134/2025|06.05.2025 |CMP/1477/2024 |7 | o
129 |JYOTI RANJAN NAYAK |37135/202506.05.2025 |CMP/1456/2024 |7 | u |
1130 |JYOTI RANJAN NAYAK |37136/202506.05.2025 |CMP/1476/2024 |7 | u |
131 [NIRANJAN ROUT 137137/202506.05.2025 |WP(C)/10162/2025 |7 | u |
132 |SUMAN MITRA 137138/202506.05.2025 |WP(C)/1068/2016 |7 | u
1133 |S K PARIDA 137139/2025(06.05.2025 |[WP(C)/10738/2025 [10 | c |
134 R K BARIK 137140/2025(06.05.2025 |[WP(C)/8641/2025 |10 | c |
1135 [B K SAHOO 137141/2025|06.05.2025 |WP(C)/21066/2024 |10 | c |
136 |A PATI 137142/2025/06.05.2025 |[WP(C)/18583/2024 |10 | c |
1137 |S K RATH 137143/202506.05.2025 |[WP(C)/11529/2025 |10 | c |
138 |S K RATH 137144/202506.05.2025 |WP(C)/11289/2025 |10 | c |
139 |G. C. BARIK 137145/2025|06.05.2025 |WP(C)/12112/2025 |10 | c |
1140 |S K RATH 137147/2025|06.05.2025 |WP(C)/11289/2025 |10 | c |
141 |[SATYAJIT BISWAL 137148/2025/06.05.2025 |WP(C)/9654/2025 |10 | c |
142 |P K MOHANTY 137151/2025|06.05.2025 |WP(C)/11683/2025 |10 | c |
143 |[SATYAJIT BISWAL 137152/2025|06.05.2025 |WP(C)/9654/2025 |10 | c |




144 [P K MOHANTY 137153/2025(06.05.2025 |[WP(C)/11676/2025 [10 | c |
1145 [P K MOHANTY 137154/2025(06.05.2025 |[WP(C)/11666/2025 |10 | c |
1146 [P K MOHANTY 137155/2025|06.05.2025 |WP(C)/11660/2025 |10 | c |
1147 [P K MOHANTY 137156/2025|06.05.2025 |WP(C)/11658/2025 |10 | c
148 |S. C. SUNDARA 137159/2025(06.05.2025 [WP(C)/10769/2025 [10 | c |
‘149 R rmrmare A ‘37160/2025‘06.05.2025 WP (C) /11043/2025 ‘10 ‘ ‘c ‘
1150 [P K MOHANTY 137161/2025|06.05.2025 |WP(C)/11655/2025 |10 | c
151 |J. LENKA 137162/2025(06.05.2025  |[WP(C)/11703/2025 [10 | c |
152 |[S. K. MOHARANA 137165/2025(06.05.2025 |[WP(C)/11567/2025 [10 | c |
1153 [P K MOHANTY 137166/2025(06.05.2025 |[WP(C)/11654/2025 [10 | c |
154 [P K MOHANTY 137167/2025(06.05.2025 |WP(C)/11650/2025 [10 | c |
155 |[P K MOHANTY 137168/2025/06.05.2025 |[WP(C)/11648/2025 |10 | c
156 |[P K MOHANTY 137169/2025|06.05.2025 |[WP(C)/11630/2025 |10 | c |
157 |[P K MOHANTY 137170/2025|06.05.2025 |[WP(C)/11621/2025 |10 | c |
158 |[P K MOHANTY 137171/2025|06.05.2025 |[WP(C)/11618/2025 |10 | c |
1159 |A K PANDA 137172/2025|06.05.2025 |FAO/257/2018 0 | c |
160 [K K NATH 137173/2025|06.05.2025 |[WP(C)/11146/2025 |10 | c |
1161 |J SRHOO 137174/2025|06.05.2025 |WP(C)/11534/2025 |10 | c |
162 [B MOHANTY 137175/2025|06.05.2025 |[WP(C)/11269/2025 |10 | c |
1163 |S K SAHOO 137176/2025|06.05.2025 |MACA/1025/2023 |10 | c |
164 [N K ROUT 137177/2025/06.05.2025  |MACA/161/2019 0 | c |
1165 [M/S.P.C.PATTNAIK (1) |37178/2025 |06.05.2025 |MACA/161/2019 0 | c |
166 [BINAYAK PR. MOHANTY [37179/2025(06.05.2025 |MACA/985/2019 0 | c
167 |[P K PARIDA 137180/2025(06.05.2025 |MACA/627/2023 0 | c
168 [B R SENAPATI 137181/2025/06.05.2025 |[WP(C)/11623/2025 |10 | c
169 |[PITAMBAR PANDA 137182/2025(06.05.2025 |[WP(C)/11673/2025 |10 | c
1170 |T K JENA 137185/2025(06.05.2025 |WP(C)/28986/2022 [10 | c |
171 |S K BEHERA 137186/2025(06.05.2025  |[WP(C)/11941/2025 |10 | c
172 [B MOHANTY 137187/2025/06.05.2025  |[WP(C)/11264/2025 |10 | c
1173 |s DAsSH 137188/2025/06.05.2025  |[WP(C)/11910/2025 |10 | c
174 |s GuPTA 137189/2025(06.05.2025 |[WP(C)/11551/2025 [10 | c |
1175 [B MAHALI 137190/2025(06.05.2025  |MACA/862/2023 110 | lc |
1176 |R P BHAGAT 137191/2025(06.05.2025 |MACA/862/2023 0| c |
1177 M MISHRA 137192/2025(06.05.2025  |MACA/453/2023 0| c |
178 |B BEHERA 137193/2025(06.05.2025 |MACA/453/2023 0| c |
1179 |S K SAHOO 137194/2025/06.05.2025 |MACA/884/2023 0| c |
1180 |S K SAHOO 137195/2025(06.05.2025 |MACA/884/2023 0| c |
181 |SUBRAT SATPATHY 137196/2025(06.05.2025 |MACA/1167/2024 |10 | c |
1182 |S SWAIN 137197/2025/06.05.2025 |MACA/1167/2024 |10 | c |
1183 |S SAHOO 137198/2025(06.05.2025 |CONTC/893/2025 |10 | c |
184 [B.K. SWAIN 137199/2025(06.05.2025 |CONTC/894/2025  [10 | c |
1185 |B DAS 137200/2025(06.05.2025 |CONTC/888/2025  [10 | c |
186 |K K NATH 137201/2025(06.05.2025 |CONTC/834/2025 |10 | c |




187 |M/S PANCHANAN SAHOO |37202/2025|06.05.2025 |CONTC/886/2025 |10 | c |
188 |R CH ROUT 137203/2025(06.05.2025 |CONTC/873/2025  [10 | c |
189 [B.K. SWAIN 137204/2025(06.05.2025 |CONTC/892/2025  [10 | c |
1190 |A K PANDA 137205/202506.05.2025 |FAO/231/2019 0| c |
1191 [K PARIDA 137206/2025(06.05.2025  |[WP(C)/11190/2025 [10 | c |
1192 |B MOHANTY 137207/2025(06.05.2025  [WP(C)/11271/2025 [10 | c |
193 |H K MOHANTA 137211/202506.05.2025 |[WP(C)/10907/2025 |10 | c |
194 A T NAYAK 137212/202506.05.2025 |MATA/98/2023 0 | c |
195 |B BEHERA 137213/202506.05.2025 |MATA/44/2013 0 | c |
196 D K NAIK 137214/2025(06.05.2025  |MATA/314/2023 0 | c |
1197 |D NAYAK 137215/2025|06.05.2025 |[WP(C)/26507/2023 |10 | c |
1198 K MOHANTY 137216/2025|06.05.2025 |WP(C)/26507/2023 |10 | c |
199 |P K MOHANTY 137218/2025|06.05.2025  |MATA/272/2023 0 | c |
200 |[P K MOHANTY 137219/2025|06.05.2025 |[WP(C)/12300/2025 |10 | c |
201 |A K PANDA 137220/2025|06.05.2025 |[WP(C)/12317/2025 |10 | c |
202 |[P K MISHRA 137222/2025|06.05.2025 |[WP(C)/6295/2022 |10 | c |
203 |GP JENA 137223/2025(06.05.2025  |[WP(C)/11115/2025 [10 | c |
204 |[TAPAN KUMAR KAMILA (37224/202506.05.2025 |WP(C)/8383/2025 [10 | c |
205 |GP JENA 137225/2025(06.05.2025  |[WP(C)/11620/2025 |10 | c
206 M NAYAK 137228/2025(06.05.2025  |[WP(C)/2719/2023 |10 | c
207 R N BARIK 137229/2025(06.05.2025  |[WP(C)/8321/2025 |10 | c
208 R N BARIK 137232/2025(06.05.2025 |WP(C)/8389/2025 [10 | c
209 |TAPAN KUMAR NAYAK [37234/2025/06.05.2025 [WP(C)/11809/2025 |10 | c
210 |TAPAN KUMAR NAYAK [37235/2025/06.05.2025 [WP(C)/11758/2025 |10 | c
211 |TAPAN KUMAR NAYAK [37236/2025/06.05.2025 [WP(C)/11757/2025 |10 | c
212 |TAPAN KUMAR NAYAK [37237/2025/06.05.2025 |[WP(C)/11712/2025 |10 | c
213 [DILLIP KUMAR SAHOO |37238/2025(06.05.2025 |WP(C)/11712/2025 |10 | c
214 |TAPAN KUMAR NAYAK [37239/2025|06.05.2025 |WP(C)/11668/2025 |10 | c
215 [DILLIP KUMAR SAHOO [37240/202506.05.2025 |WP(C)/11668/2025 |10 | c
216 [TAPAN KUMAR NAYAK [37241/202506.05.2025 |WP(C)/11377/2025 |10 | c |
217 |SUVENDU BARIK 137242/202506.05.2025 |[RSA/492/2023 0| c |
218 |D.BISWAL 137243/2025/06.05.2025  |[WP(C)/25781/2017 [10 | c |
219 |S. K. BEHERA 137245/2025/06.05.2025 |[WP(C)/12339/2025 |10 | c |
220 |S. K. BEHERA 137246/2025(06.05.2025  |[WP(C)/12337/2025 [10 | c |
221 |S. K. BEHERA 137247/2025/06.05.2025  |[WP(C)/12341/2025 [10 | c |
222 |B.K.DAS 137248/202506.05.2025 |MATA/264/2024 0| c |
223 |PK MOHANTY 137249/2025/06.05.2025 |ABLAPL/4726/2025 [10 | c |
224 |PK MOHANTY 137250/2025(06.05.2025 |ABLAPL/4671/2025 [10 | c |
225 |B.DAS 137252/2025|06.05.2025 |WP(C)/12061/2025 |10 | c |
226 |B.DAS 137253/2025|06.05.2025 |WP(C)/12065/2025 |10 | c |
227 |B.DAS 137254/2025(06.05.2025  |[WP(C)/12074/2025 |10 | c |
228 |B.DAS 137255/2025/06.05.2025  |[WP(C)/12078/2025 |10 | c |
229 |B.DAS 137256/2025|06.05.2025 |WP(C)/12054/2025 |10 | c |




230 |S.K.BEHERA 137257/2025|06.05.2025  |[WP(C)/12380/2025 |10 | c |
231 [P. K. BARIK 137258/2025(06.05.2025  |[WP(C)/8137/2025 [10 | v
232 |P K MOHANTY 137265/2025/06.05.2025 |CRLREV/647/2024 [10 | c |
233 |R CH ROUT 137266/202506.05.2025 |FAO/48/2024 0| c v
234 |[S K SAHOO 137267/2025/06.05.2025 |FAO/48/2024 0| c |
235 |ADAM ALI KHAN 137268/2025(06.05.2025 |FAO/48/2024 0| c |
236 [M DAS 137269/2025(06.05.2025 |[BLAPL/12068/2023 [10 | c |
237 |A K SWAIN 137270/2025(06.05.2025 |CRLA/1007/2024  [10 | c |
238 [P K BARIK 137271/2025/06.05.2025 |CRLMC/1736/2024 |10 | c |
239 |D SWAIN 137272/2025/06.05.2025 |CRLMC/1736/2024 |10 | c |
‘240‘2£§60?Sg?§_§22AR ‘37273/2025‘06.05.2025 CONTC/10330/2023 ’10 ‘ ‘c ‘
241 |T K BARIK 137274/2025|06.05.2025 |CONTC/904/2024 |10 | c
242 |[P. K. LENKA 137277/2025|06.05.2025 |CRLMC/1548/2025 |10 | c |
243 |B.BEHERA 137278/2025|06.05.2025 |[WP(C)/10373/2025 |10 | c |
244 |P.K.PAL 137279/2025|06.05.2025 |WP(C)/10088/2025 |10 | c |
245 |M.K.RATH 137280/2025|06.05.2025 |WP(C)/8339/2025 |10 | c |
246 |S.DAS 137281/2025/06.05.2025 |[WP(C)/12321/2025 |10 | c |
247 |S.MOHARANA 137282/2025|06.05.2025 |[RSA/500/2024 0 | c |
248 |M.BARAL 137283/202506.05.2025 |[RSA/117/2025 0 | c |
249 |P.NAYAK 137284/2025|06.05.2025 |CRLMC/3876/2024 |10 | c |
250 [M.R.BARIK 137285/2025(06.05.2025 |CRLMC/4511/2024 |10 | c |
251 |K.C.SWAIN 137286/2025(06.05.2025 |CRLMC/4511/2024 |10 | c
252 |H.K.MOHANTA 137287/2025(06.05.2025  |[WP(C)/9670/2025 |10 | c
253 |H.S.PAIKRAY 137288/2025(06.05.2025 |WP(C)/12038/2025 [10 | c |
254 [B.K.DAS 137289/2025(06.05.2025  |MATA/264/2024 0 | c |
255 [RK BARIK 137290/2025(06.05.2025 [BLAPL/11264/2024 |10 | c
256 |J LENKA 137291/2025(06.05.2025 [BLAPL/11609/2024 [10 | c
257 R K MOHABHOI 137292/2025(06.05.2025  |[WP(C)/4471/2021 |10 | c
[ | | Total 12399

NIC




